CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
WEST BLOCK-2, R.K. PURAM, NEW DELHI-110066

Dated : 30/07/2010
ORDER NO. 108 OF 2010

The Hon’ble President has been pleased to order the following sitting commencing from 02.08.2010 to 03.09.2010 or until further orders for CESTAT, Delhi to the extent indicated below :
	COURT 
	PERIOD
	WORK ASSIGNED


	NO. 1
	
	

	Hon’ble Mr. Justice R.M.S. Khandeparkar     &
Hon’ble Mr. Rakesh Kumar

Member (Technical)

	From 02.08.2010 to 24.08.2010   &

From 27.08.2010 to 03.09.2010

(Except every Thursday afternoon)


	All Excise matters

	Hon’ble Mr. Justice R.M.S. Khandeparkar,

Hon’ble Dr. C. Satapathy

Member (Technical)  &

Hon’ble Mr. D.N. Panda

Member (Judicial)


	On 25.08.2010 & 26.08.2010
	Larger Bench &

Anti Dumping matters

	NO. 2
	
	

	Hon’ble Dr. C. Satapathy

Member (Technical)  &

Hon’ble Mr. D.N. Panda

Member (Judicial)


	From 27.08.2010 to 03.09.2010
	All Customs & Service Tax matters

	Hon’ble Mr. D.N. Panda

Member (Judicial)


	From 02.08.2010 to 24.08.2010


	All Service Tax matters (Single)

	NO. 3
	
	

	Hon’ble Mr. M. Veeraiyan

Member (Technical)  
	From 23.08.2010 to 03.09.2010


	All Excise matters (Single)

	Hon’ble Mr. Ashok Jindal Member (Judicial)


	From 23.08.2010 to 03.09.2010
	All Customs matters (Single)

	NO. 4
	
	

	Hon’ble Mr. Rakesh Kumar

Member (Technical)


	On 05,12,19 & 26.08.2010 &

02.09.2010 
(During afternoon)
	All Excise matters (Single)


By Order

(S. Chandran)

Registrar
